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THE DEPUTY MINISTER IN
THE MINISTRIES OF AGRI-
CULTURE AND RURAL DEVE-
LOPMENT (KUMARI KAMLA
KUMARI) : (a) Yes, Sir. °

(b) According to the Government
of Orisca that is not a fact.

(¢) The Government of Orissa
have reported that the Additional
District Magistrate of Cuttack had
only issued a circular to the 7Teh-
sildars about the manner of enquiry
and disposal of complaints relating
to the house building grants.

(d) The State Government have
explained that the disbursement of
house building grants to the affected
families is being done as per ins-
tructions issued by the Government
and that the complaints in this
regard are being attended to cx-
peditiously.
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Protection areas in Delhi from
Floods

4689. SHRT MOHAMMAD AS-
RAR AHMAD : Will the Minister
of IRRIGATION be pleased to
state : .

(a) whether any steps are being
taken in advance to protect different
areas in Delhi which are subject to
floods from the Yamuna during the
monsoon; and

(b) if so, details of the same?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) Yes,
Sir.

(b) Following Flood Control
Works affording flood protection to
Delhi have been taken up :

(1) Raising and Strengthening of
Right Marginal Embankment.

(2) Protection works on left for-
ward bund.

(3) Excavation of two artificial
channels in Yamuna to reduce

pressure on Left Forward
Bund.

(4) Strengthening of spurs and
studs on Left Forward Bund
and Left Margional Bund.

(5) Raising and Strengthening
work of Right Bank of
Bawana Escape channel.

(6) Road No. 50.
Usar and Uncultivated Land

4690. SHRI MOHAMMAD AS-
RAR AHMAD : Will the Minister

of AGRICULTURE be pleased to
state :
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(a) the acreage of usar and un-
cultivated land, State-wise and cate-
gory-wise, as on 1 April, 1977,
1 April, 1980 and 1 April, 1982 ;

(b) the acreage of usar and un-
cultivated land which was brought
under cultivation during the period
1 April, 1977 to | April, 1982;

(c) whether Government have
formulated any scheme for usar and
uncultivated land for cultivation or
for forestry ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE 1
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMINA-
THAN) : (a) to (d). The information
1 being collected and will be placed
on the 1 able of the Sabha as soon
as possible.
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